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Declaration of Assets and Liabilities

_ Year 2032293
I,ﬁYW"’ld,KLUnMw .......... ; son/daughter/wife of 5[’3779{.%{[—41, Sah

aged........ L/Lf ....................... years, belonging to /-31/%@/2——\/} e BING
-service and presently working as AAVHMM

mETT te, g
movabie, ban}_g;_"bgl_ance, elc.) of

give hereln:below the detalls of the assefs {Immovable,

mysélfy my-speuserand. dependants®:

:fDeta'ils;6ffmou'ngle;assets .

(Assetsdﬁﬁjofnt'né“me:lndicatlng the extent oﬁ'joinb,-ownershlp will also have to be

—-'Al

'-‘Desc'r-ipl:fon “ Galf -‘?SinUSE Pependant-i | Dependani-2 De_pendant-?) )
‘Namé(s) =Name Name Etc. Name
Cash -2_0/ mjf @ e R —_—
- (i} | Deposits in

Banks, Flnancial L[j TDT#"
Institutions And d o
Non-Banking — -
Financial
Companies

(iy | Bonds, -: . 570 H

| Debernitfifes and 150

Shares in N @5 . aﬁ?}" — e —_— -
companiesppp 145 '

(iv) | Other financial | fol - No=|
institutiohs, @ [57733Y 571
NSS; Postal ~ Krl2o10 feryea — — R
Policies, etc ga. |35 FPenteps ‘

(v) _M_ij"_tor Vehicles BR-10E . ‘ ‘ )
(detalis of 2240
make, etc.) sl'g,’_ + - — — T

(VD) | Jewellery (give

.| detalls of - oy - — : —_— j
weight'and W —
value) _

(vit} | Other assets, o . (;
Stich as values [,5”":‘7"1"/ _
of claifits /Fxe2icle — —
Interests W " orz

" Note: Value of Bonds / shares / Debentures as per the latest market vaiue In Stock

" Exchange ir respect of listed companies and as per books in the case of non listed

'~~~ companies should be givers, - | _
conen e Dependant_here_means a person substantlau'y,_d_ep_and.ent,.on.-theaincome;of;;the;;;;;;;-__..__.

. am ploye"e;_.

/‘)YV)\’"“f? Keimnry



B.

Details of Immovabie assets _

[Note: Properties in joint ownershi

also have to be Indicated]

p Indicating the extent of joint ownership will

BSr,

* {%#No.

¥ Bescription

Dependant-I
Nama

Spouse
Name(S)

|1 Dependant-2

Dependant-3

Name Etc. Name

(i

Agricultural Land

- Locatlon(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

(i)

Non-Agricultural Land
- Location(s)
- Survey number(s)

‘measUrement)
:Current: market value

-zExtenty(Total-— - - | .. 7=

)

--'B_uildlngs (Commercial
and residential)
Location(s)

- Survey. /door
number(s)

- Extent (Total
measurement)

- Current market
value

(iv)

‘Houses / Apartments
etc. ;

- Locatlon(s)

“| - Survey /door
number(s)

- Extent (Total
measurement)

- Current market
valug s

PNWJr. o

g

‘SM

by, o

%)

- - |.inferest In. propertv)

T@thers'(such as

= ——

Cm—

- 1(2)

"1 give herefn below the details of m
Inst(tutfons and government dues:-

'.'\v'

[Note Please glva separate detaHs for each ltem)

y llablhtles / overdues to pubhc financial

ﬁ{sr

Dascrlptiorz

Name & address of Bank /

Amount Dutstandmgpa% -

: ﬁ T i [
Ty, .(i) Loans from Banks SBL B_W’? Pata_ )L/I_q;'-égﬁ 4o

() Loans from ﬂnancual
instlitUtions.. ..

—_—

(iln) Government Dues
(a) dugg to départients
deahng with government

accommodation

(b) dues to departments
dealing w[th supply of
water-

(c} dues to departments

“dealing WIth supply of
electricity

nit J on

eEy G - . ..'_q. . . P ...A e e e ._ﬂ . >'
-L/—,a—-.- I:n:ﬁzg A T I crId £ s 27 A K .




(d) dues to departments
dealing with telephones
(e) dues to departments
dealing with government .
transport (Including ;
alrcraft and helicopters)
(f) Other dues, if any .

—

{b) (1) Income Tax inciuding nov)_
surcharge [Also Indicate Year. 20

the assessment year upto NLL -
which Income Tax Return
filed. Give also Permanent G W5 PK 7"( g0 M
Account Number {PAN)]
(i) Wealth Tax [Also
indicate the assessment
year upto which Wealth
Tax return filed.]

(iil) Sales Tax [Only in
case of proprietary
business]

(Iv) Property Tax — —

c. Personal Detail

GPF/CPF/PRAN No. PTe /,,g LA —2s2-

Gender - (M/F)

Date of Birth - ilg 1016 {19 | 7|8 | (oo/mmwy
Class/Group - 23 (A/B/C)
Cadre O l BLA Secxefartndyy administminid J

{Full Name e.g. B.A.S.-Bihar Administrative Service,
B.S.S.- Bihar Secretarlat Service etc.)

Home District - A Wﬁ,@ﬂ,qjl,

I hereby declare that the above details are true to the best of my
knowledge and belief, '

Proind Bunai

SIgNatUre «ovicirssmereaninrines PR, -
Name of Employee: ?4“”\ ...... AL A
Place 'DM ........... Designationt........ M:SW .............
Date:.. /3127202 Departmcnt/3’)‘/%}1/2-V\’Eé}"“"/b‘S“”é'{'ﬂk
parna
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format. '

Mmdm%




